
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI @

CORAM

Application No. 132 & 6/(MAH)i 2017

Presenti SHRI M, K. SHRAWAT
MEMBER (J)

SHRI V, NALI,ASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 24.11.2O17

NAME oF THE PARTIES: M/s. Bilcare Limited

SECTION OF THE COMPANIES ACT: 73(4) of the Companies Act 1956.

S. No. NAME DESIGNATION SIGNATURE

ORDTR
Application No.132 & 5 Ors.r3(41/NCLT/MB/MArV2017

\orc f'resenl.

sd/-
List this matter on 19.1.2018

V. NALLASENAPATHY
\lcnrbrr (Tc(hni.il)

sd/-
M. K. SHRAWAT
Nlcmber (ludicial)


